SCHEDULE

FORMAT FOR STATISTICAL DATA FOR THE MONTH NOVEMBER 2020

(SEE RULE 3)
' NAME OF COURT | NO. OF PENDING| NO. OF NEW NO. OF CASES | TOTAL CASES AVERAGE NO.OF
(ON THE 1 DAY CASES DISPOSED PENDING IN THE DAYS TAKEN TO
OF MONTH) INSTITUTED DURING THE | COURT (ONTHE  DECIDE THE
DURING THE MONTH LAST DAY OF CASE
MONTH THE MONTH
1 2 3 4 5 6 7 J
1 COMMERCIAL 1321 77 03 1395 00
COURT AJMER .
e >
F}TET::ST?\




MONTH NOVEMBER 2020

FORM 2

LIST OF CASES IN WHICH E-PAYMENTS OF COURT FEES WAS MADE DURING THE MONTH

S.NO COURT DISTRICT CASE NO. PETITIONER/ ADVOCATE DATE OF DATE OF E-PAYMENT OF
RESPONDENT REGISTRATION COURT FEES

1 2 3 4 5 6 7 8

1 COMMERCIAL AJMER 48/2020 SBI/ GANESH BABULAL 18-11-2020 09-10-2020
COURT AJIMER SHOE MAKER SHARMA

2 COMMERCIAL AJMER 49/2020 SBI/ PARWATI BABULAL 18-11-2020 25-08-2020
COURT AJIMER SAREES SHARMA

3 COMMERCIAL AJMER 50/2020 SBI/ HI FUN BABULAL 18-11-2020 09-10-2020
COURT AJMER FASHION SHARMA

4 COMMERCIAL AJMER 51/2020 SBI/SHREE BABULAL 18-11-2020 09-10-2020
COURT AJMER BALAIJI SHARMA

5 COMMERCIAL AJMER 52/2020 SBI/SHIV BABULAL 18-11-2020 25-08-2020
COURT AJMER KUMAR SHARMA

6 | COMMERCIAL | AJMER 58/2020 1CICUPRIYA | VIJAY KUMAR 02-11-2020 26-07-2020
COURT AJMER JAIN SWAMI |

R

Fofead aTed AeHY




MONTH NOVEMBER 2020

FORM 3

LIST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH

SNO.,  COURT DISTRICT | CASENO. | PETITIONER/ | ADVOCATE DATE OF DATE OF E-PAYMENT OF
| | RESPONDENT REGISTRATION COURT FEES
1 2 3 4 5 6 7 8
' COMMERCIAL | AJMER NIL NIL NIL NIL NIL
COURT AJMER |

o
S Qgead AVHY




MONTH NOVEMBER 2020
LIST OF TOTAL NO. OF CASES RANDOMLY ALLOCATED DURING THE MONTH
FORM-4
S.NO. COURT DISTRICT | COURTNAME | COURTNO. CASE TYPE | CASE COURN (NO.
OF CASES
RANDOMLY
'ALLOCATED
1 2 3 4 5 6 | 7
1 COMMERCIAL NIL NIL NIL NIL NIL
COURT AJMER T J’/tz’”.
mﬁﬁ% T S




COURT

Lo
{

, FORM 5
LlST OF CASES IN WHICH CASE MANAGEMENT HEARING WAS
CASENO. | PETITIONER/ ADVOCATE
' RESPONDENT
e . e
022018 | LALIT BHATU | I.SH.

" COMMERCIAL

COURT AJMER

| DISTRICT
!

" AJMER |

MONTH NOVEM‘BER 2020 '

RAMRAJ AUTO RAMSWAROOP

- 2.SH. VINOD

BHARADWAIJ

HELD DURING THE MONTH
. DATE OF |  DATEOF CASE
' REGISTRATION | MANAGEMENT
! HEARING
7 L 8
08-05-2018 04-11-2020

{
{



COMMERCIAL COURT AJMER

MONTH NOVEMBER 2020
FORM 6
_5-7 > COURT DlSTR!Cl: = CONTESTED COMMERCIAL CASES DISPOSED DURING THE MONTH OF NOVEMBER 2020
N ASE NO. PERTlTlONER VIS DATE OF WHETHER URGENT DATE OF DAYS FOR NATURE OF DATE OF NO. OF DAYS ACT
o ESPONDENT REGISTRATION RELIEF WAS DECISION DISPOSAL DISPOSAL EXECUTIO FOR SECTION
3 SOUGHT AND PRE (CONTESTED/ N OF EXECUTION |
INSTITUTION SETTLED) DECREE OF DECREE
MEDIATION DID FROM DATE
NOT TAKE PLACE OF DECISION
YES/NO
1 2 ] 3 4 5 7 8 9 10 1 12 13 14
COMMERCIAL | AJMER L 2 . _ ] R - = ; :
COURT AIMER




— - Sl e FORM -7
SU e S S LNt
. MMARY OF COMMERCIAL CASES DURING THE MONTH NOVEMBER 2020
T W Gy o NOVEMBER- 2020
NO. OURT DISTRICT NO. OF PENDING| TOTALNO.OF | TOTALNO.OF | TOTALNO.
(ON THE 1* DAY CASES CASES DISPOSED | CASES PENDING
OF MONTH) INSTITUTED DURING THE | AT THE END OF
DURING THE MONTH | THEMONTH
MONTH
1 2 3 4 5 6
COMMERCIAL COURT ATMER 1321 77 03 1395
AJMER |
2

T T g AT




SEE RULE 10(2)

LISTO

F CASES RECEIVED FOR PRE-INSTITUTION MEDIATION AND SE

S.NO.

TTLEMENT DURING THE MONTH

TOTAL NO. OF

NOVEMBER- 2020
NAME OF MEDIATION CENTRE TOTAL NO. OF TOTAL NO. OF TOTAL NO. OF TOTAL NO. OF NON
(FOR EXAMPLE DLSA OR MAIN APPLICATIONS APPLICATIONS CASES SETTELED STARTER CASES APPLICATIONS
MEDIATION CENTRE MUMBAI) | PENDING ON 1* DAY | RECEIVED DURING DURING THE DURING THE PENDING AT THE
ON THE MONTH THE MONTH MONTH MONTH END OF THE MONTH
MR T
3 4 5 6 7
.. - IR S
O L /L,tj&,

To g




2

Commercial Court

Sheetd

COMMERCIAL COURT JODHPUR METRO, JODHPRU
Month NOVEMBER 2020

Form 7

Summary of Commercial Cases during the month

District Total number of cases | Total number of cases

pending on the 18t day of | instituted during the
the month month
3 ! 4 5
Jodhpur 1397 706




Sheet6

COMMERCIAL COURT JODHPUR M ETRO, JODHPUR

MONTH - NOVEMBER 2020

Form §
List of cases in which Case M anagement Hearing was held during the month
District CaseNo. | Petitioner Name Vs, | Advocate

Respondent Name

Jodhpur |




Sheet5

COMMERCIAL COURT JODHPUR METRO, JODHPUR

MONTH - NOVEMBER 2020

Form 4 >
List of total no. of cases randomly allocated during the month
Sr. Court District Court Court No. Case Type
No. Name
1 2 3 4 S5 6
1 Commercial Court Jodhpur Commercial court -- -
Jodhpur




Sheet4

COMMERCIAL COURT JODHPUR METRO, JODHPUR
MONTH NOVEMBER 2020

2 FORM 3
List of cases in which Electronic Service of Process has taken place during the month

Petitioner Name Vs.
Court District Case No. Respondent Advocate
Name
2 3 4 5 6
Commercial Court Jodhpur NIL




Sheet3

COMMERCIAL COURT JODHPUR METRO, JODHPUR
MONTH NOVEMBER 2020

Form 2
List of cases in which e-Payment of Court fees was made during the month

Petitioner Name

Vs Respondent
Court District Case No. Name Advocate
2 3 4 5 6

5 NIL
Commercial court Jodhpur




Sheet2

COMMERCIAL COURT JODHPUR METRO, JODHPUR

Month NOVEMBER 2020
Form 1
List of cases e-filed during the month
Sr. Court District | Case No. Petitioner Name Vs. Respondent Name Advocate
No.
1 2 3 4 5

ial Court |Jodhpur =




Sr.

No.

Court

-1

5-2 Form-7

Court Name COMMERCIAL COURT KOTA
Month NOVEMBER 2020

Fhrm 7

Summary of Commercial Cases during the month

District [ Total [Total “Total " Total
l- number of number of number of number of
cases 'cases cascs cases |
Ipending on instituted  disposed pending at |
' the 1st day durmﬂ the durng the the end of
' of the month mnnlh month the month
| , |
| |
-2 '3' b . — =1
~COMMERCIAL | ) Sl '
< 092
L URTKOTA | <O T |
Page 1 agﬁwﬂ
i

Scanned with CamScanner



_!Sr.
No.
|

o List of cases in which Case Management Hearing was held during the month
ourt

5-2 Form-5

Court Name COMMERCIAL COURT KOTA
Month NOVEMBER /2020

Form 5 |

Date of case |
IRegistration management

|D'|slricl Case No. Petitioner |f\duncalc (Date of

Name Vs.
‘ Respondent |

| Hearing
| Name | | |
|
. - - - — —— —
- : : - 7 8
- COMMFRCIATQ‘_ 2 e - —5| — 6 — = =
: ' | N NIL I
COURTKOTA | <O NIL NIL NIL | NIL |
| | - |
/-'E}'lﬁ
Ty =TaTas
wrer )
Page 1

Scanned with CamScanner



5-2 Form-1

Court Name COMMERCIAL COURT KOTA
Il
Form 1
List of cases e-filed during the month

st | ~ Court District | Cose No.  Pelitioner | Advocate | Advocate l|.|l'\.ﬂ\'UCHIL'-1_".- Uﬁlc? D.‘Ill.'-‘l’l.t‘-
No. Name Vs, Mabile mall ld  Registration  filing |
Respondent Number
‘ ‘ Nume ~
-1 -2 R ‘ 4 5 & T 9 | 3 3 q00 |
|| [COMMEREIALCOURT]  kota NIL NIL NIL NIL ‘ NIL NIL NIL |
ROTA | - |
B
=T ‘Jlr-.ﬁ‘ﬂ
rfafGame =irEs
mrel (41A.)
Page 1

Scanned with CamScanner



S5-1 Farm-1

Court Name COMMERCIAL COURT KOTA
Month NOVEMBER/2020

Formal for Statistical data
[Sex Rule 3(1)]

S.No. Name of Court No. of cases No. ol new | Total cases | No. of cases Days taken
(on the 1= cases ‘ pending in ' disposed to decide the
day of instituted the court (on (during the case
month of')  (during the | the lasi day | month as per |
month as |of the month| column 3)
per column as per
3) ‘ column 3)
| __2—_ e _3_ 4 _‘»-5 T 6___(?]—
COMMERCIAL - ‘
2 N/
' ___courTkOTA %% IS I B . S
ST T
Page 1 e (@)

Scanned with CamScanner



Ko

COURT KOTA

S-2 Farm-6

Court Name COMMERCIAL COURT KOTA
Month NOVEMBER2020

Form &

Contestedl com merchal euses dispased

|I ghardn splvent e g

_ mthor___ ——— —

during the mn_ul'h

|

e ol iT\'u_mP;l:; al [ Ac Section

Court District  Case  |Pelitioner Advocote  Daweal Whether  Date ol Pays fos Natwre of DAC of lidys for
Ne fName Vs Regisination Urgent Decision  disposal Disposal  fexeculiol i :cuhnn af|
Respondent Redief way | (Contestedd  [decree :!xcn:c Kt II
- [<
|_T\.111w sanphy nnd Bated) dute ol
Tre- | | | decision |
II Lnstition | I |
| Medistion | '| I |
| did not wke | | II |
pluce | I | |I
| (Yes™o) | I |
| Rkl -14
N o a0 A __-lEl I
1 iy | || =5 _-[1_ o T __'_————-—_______ | \
. — — — 'fl — petioner | II I| \I
acv anresh | \ 1 MIL
. = | mudhusudan sharmi apap 3316 days an'IE.STrn' MiL | ML
COMMERCIAL  oypa "DT/1E | inginiyars V5 yexpodent 010,201 NO |I ILALARS ! [ !

l',_ ____II_ - |'1_ -
l—— __Il..__ S

”:[cl};[jrrtﬂﬂ

Wm

Scanned

e ()

with CamScanner



S-2 Form-3

Court Name COMMERCIAL COURT KOTA
Month NOVEMBER 2020

Form 3List of cases in which Electronic Service of Process has taken place during the month _(
. , : : e |

|
Petilioner ' Date of
Name Vs. Electronic
Sr. Respondent Date of | Service of
No. Court District Case No. Name | Advocate Registration|  Process
1 2 3 4 -5 -6 -7 !I S
COMMERCIAL
. IL NIL NIL |
1 COURT KOTA 2R N?L NIL - N | |
2 | |
yefver
Bl Er C AR I
wrE ter)
Page 1

Scanned with CamScanner



S-2 Form-4

Court Name COMMERCIAL COURT KOTA

Month NOVEMBER/2020
S Formd4
List of total no. of cases randomly allocated during the month
S | Court District | Courl | Court No. 'CaseType Case Count
No ‘ | Name | | (No. of
- | | cases
| | | | randomly
| | allocated)
A P PO U P AP
| | COMMERCIAL ‘ kOTA NIL NIL | NIL NIL
| | courrkora | *OT | T | TR L
2 | | | m

Scanned with CamScanner



5-2 Form-2

Court Name COMMERCIAL COURT KOTA
Month NOVEMBER/2020

Form 2

List of cases in which e-Payment of Court fees was made during the month
R AR el ras pablt ] - Rebllnke

* Petitioner |
Name Vs | Date of e- |
Sr. Respondent Date of  payment of |
No. Court District Case No. Name _Advc:-cau:_|_!{cgi5£alion Court Fees '|
-l 2 |3 4 I ‘]_ 7 8
COMMERCIAL |
L
I COURT KOTA KOTA NIL NIL | NIL || NIL N
- S | 1 — -
Tt
et Virrec e 1 | T
mer (a3.)
Page 1

Scanned with CamScanner




Med Form-6(1)

Court Name COMMERCIAL COURT KOTA
Month NOVEMBER/2020

List of cases received for Pre-Tnstitution Mediation and Settlement during the month
Name of Mediation Total Total Total Total Total
Centre [For example, number of  number of  number of  number of - number of
DLSA or Main Mediation applications applications casessettled non-siarter :\pp\iFuti.nnﬂ
Centre Mumbai] pending on  received [duringthe  [cases during pending at
' the Istday during the month the month  the end of

of the month'month | the month

-1 2 3 4 | 6 1

COMMERCIAL COURT
KOTA

Scanned with CamScanner
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Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month November, 2020
Format for Statistical data
[See Rule 3(1)]
S.No. | Name of |No. of cases (on the| No. of new cases instituted| Total cases pending in the |No. of cases disposed (during|Days taken to decide
Court  |1st day of month of ) (during the court (on the last day of the | the month as per column 3) the case
month as per column 3) month as per column 3)
1 2 3 -4 5 6 -7
1 C.C.2, 786 0 785 1 N/A

(@) s

Judge

GCommergial Court MNo. 2
7/?;:ipur



Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month November, 2020

Form 1
List of cases e-filed during the month

Sr. Court District Case No. | Petitioner | Advocate | Advocate [Advocate E-| Date of Date of e-
No. Name Vs. Mobile mail Id |Registration| filing
Respondent Number
Name
-1 -2 -3 -4 -5 -6 -7 -8 -9 -10
1 C.C.2 | Jaipur Metro II,
Jaipur Nil

Note:- Humbly submitted that Form 1 may not be called from this court as Commercial Court No. 1 is
the Only institutional Court for filing of any new matter. The Commercial Court No 02 to 04 receives
the matters on transfer/assignment on the order of Hon’ble High Court after certain intervals. Regards!




Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month November, 2020
Form 2
List of cases in which e-Payment of Court fees was made during the month
Petitioner Date of e-
Name Vs payment
Sr. Respondent Date of | of Court
No. Court District Case No. Name Advocate |Registration| Fees
-1 -2 -3 -4 -5 -6 -7 -8
Jaipur Metro
1 C.C.2 11, Jaipur Nil Nil Nil Nil Nil

Note:- Humbly Submitted that Form 2 may not be called from this court as Commercial
Court No.1 is the Only institutional Court for filing of any new matter. The Commercial
Court No 02 to 04 receives the matters on transfer/assignment on the order of Hon’ble High
Court after certain intervals. Regards!



Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month November, 2020
Form 3 List of cases in which Electronic Service of Process has taken place during the month
Sr. Court District Case No. | Petitioner | Advocate Date of Date of
No. Name Vs. Registration| Electronic
Respondent Service of
Name Process
-1 -2 -3 -4 -5 -6 -7 -8
1 C.C.2 |aipur Metro Nil Nil Nil Nil Nil
11, Jaipur

Note:- Most Humbly submitted that this Statement may not be called from this
court as in the transfer/assigned matters parties come present with the matters as
they have already been served after institution in Commercial Court No 1. In any
interlocutory application(s) as well the otherside remain present physically in the

court.
@,i;@ﬁ@i’"
Judge

Commercial Court No. 2
Jaipur



Court Name Commercial Court 2, Jaipur Metro II, Jaipur
Month November, 2020

Form 4
List of total no. of cases randomly allocated during the month
Sr. Court District Court Court No. | Case Type | Case Count
No. Name (No. of
cases
randomly
allocated)
-1 -2 -3 -4 -5 -6 =7
1 C.C.2 [Jaipur Metro Nil Nil Nil Nil
11, Jaipur

(& M

Judue
Commu.;ial Court No. 2
™~ Jaipur



Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month November, 2020

Form 5
List of cases in which Case Management Hearing was held during the month
Sr. Court District Case No. | Petitioner | Advocate Date of Date of case
No. Name Vs. Registration | management
Respondent Hearing
Name
-1 -2 -3 -4 -5 -6 -7 -8
1 C.C. 2 |Jaipur Metro Nil Nil Nil Nil Nil
I1, jaipur

Jidge

C~mmercial Court No. 2

2 Jaipur



Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month November, 2020
Form 6
Contested commercial cases disposed during the month
Sr. Court District Case No. | Petitioner | Advocate Date of Whether Date of Days for | Nature of Date of | Number of | Act Section
No. Name Vs Registration| Urgent Decision disposal Disposal |execution of| days for
Respondent Relief was (Contested decree |execution of|
Name sought and /Settled) decree from
Pre- date of
Institution decision
Mediation
did not take
place (Yes/
No)
[ -2 -3 -4 -5 -6 -7 -8 -9 -10 -11 -12 -13 -14
1 C.C.2 |Jaipur Metro| Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
I1, Jaipur

@a—n M

Judge

cemmercial C

2 gaipur

ourt No. 2



Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month November, 2020
Form 7
Summary of Commercial Cases during the month

Sr. Court District Total number of [Total number of| Total number of | Total number of

No. cases pending | cases instituted | cases disposed | cases pending at
on the 1st day of| during the during the the end of the
the month month month month
-1 -2 -3 -4 -5 -6 -7
1 C.C. 2, Jaipur Metro II, 786 0 1 785
- Oty
Ju

Commercial Court No. 2
% Jaipur



Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month November, 2020
List of cases received for Pre-Institution Mediation and Settlement during the month
Sr. Name of Total number [Total number (Total Total Total
Mediation of of applications |[number of ~|number of |number of
No. Centre [For applications [received during|casessettled |non-starter applications
example, pending on  [the month duringthe |cases during |pending at
DLSA or Main |the 1st day of month the month |the end of
Mediation the month the month
Centre
Mumbai]
-1 -2 -3 -4 -5 -6 -7
1 Nil

(@i At

Judg?

Cr-mmercia! Court No. 2

Z Jaiour



No of case
o Name of the o of cases pending
= ( (o0 the 17 day of
“ourt da
Month)
th 2y (3
Commercial
Court ne 3,
Jaipur
Metro-11

648

cigtcal Data Formal

SCHEDULE
r statistical data for the Month of N

(See Rule 3)
Total cases pending n the COUrL .,
= N ’ .
(on the last dav of the month as - ,‘Jhd"es d"’po’“_ed ldunqng
- the month as per column 3)
per column 2) ,
(%) (6)

Format fo ovember. 2020

No. of New cases instituted
{during the month as pev
column 3)

(4)

1 648 1

Average no. of days taken 10
decide the case

(1)

N/A




e-court fees

Commercial Court No 3, Jaipur Metro-11
Month November-2020

Form-2
List of cases in which e-Payment of Court fees was made during the month
- ~ - - . Petitioner vis Date of Date of e-Payment of
SN Count Distric se No. - ! C: . - :
o ok e Respondent fivecale Registration Court bees
(23 3 %) 5 o) (7 3
Commercial
( surt ae 3, 1= T T . - .
U amerstere. Nl Nil Nil Nil Nil Nil

i

_ ——*u”f"bﬁ
g,d' {
[P
T

W\?ﬁ:?,1 == =

I s



Flectragme process st

Commercial Court No 3, Jaipur Metro-11
Month November 2020

l'orm-3
Fistot cases in which Electronic Service of Process has taken place during the month
¢ ! Date of e-Payment of
SN Coun Ihstnct Case No. Pelitioner v/s Advocale Date of Registration ! tyment o
Respondent Court | ee
! (N (3 hH (5) 6) (7 (%)
C ommercial
Uanrt an 3, .- . . . : ..
1 A]a‘(”” Veteo- N'i NI! Nl] N]l N]l \Il
1]




SN
(h

Randomly Allocated case

Commercial Court No 3, Jaipur Metro-I1

Form-4

Month November-2020

List of total no. of cases randomly allocated during the month

Court

(2)

Commercial

Court nol,

Jaipur Metro-

]

District Court Name  Count No. Casc type

(3)

(4)

(5)

s

{6)

e e e e ———————

Case Count (Na. of cases
randomly allocated)

(7

/
. s UTBK
‘@:/m

-

T

4
!



SN

(1)

Case managemen hearng

Commercial Court No 3, Jaipur Metro-11
Month November-2020
Form-5
List of cases in which Case Management Hearmng was held during the month

L Pettioner vis Date of Date of case
Court District Case No. ' Advacate A Management
Respondent Registration N
. ’ Hearing
(2) (3) (4) (5) (6) (7) | (8)
Cammercial
Court no 3, |
Jaipur Mevro- TTTmmosmossseceseoee N el

h

)
_‘$1f"l uf !{}F\‘%
i



SN

Coun Dastrict
(1) [} 3
Commercial .
Court na 3, .!E'HPUT
Jaspur Metro

Metro-11

Commercial Court No 3, Jaipur Metro-11

Contested case list

Month November-2021)

Form-6

Contested Commercial Cases disposed during the month of Sepsemssiaes. 2020

Case

No.

(4)

Nij

Petitoner
vis
Respondent

(5)

Nit

Advocate

(6)

Nil

Date of
Registration

(7

Nil

Whether ureent relief
was sought and Pre-
Instiution Mediation
dvd not take place
Yes/No

(8)

Nil

Date of  Days lor

Decision  Disposal
(9) (10y
Nil Nil

Page 1

Nature ol
Disposal
(Contesteds

Settbed)

(1)

Nil

Date of
execution
ol decree

No of days
oy
Ccrecubion of
decree from

Act Sechion

date of
decision
(12) (13) (14
Nil Nil Nil
7/ B
I e Y T
rk’frf} iy f/(ﬂl.)
WAL
£ ey
b,
‘_‘-.‘_‘1!"{'



Summary of commercial cases

Commercial Court No 3, Jaipur Metro-11
Month November-2020
Form-7
Summary of Commercial Cases during the month
Total no. of

Fota) number of Total number of
Total no. ol cases

.y . . ase: nding, . ASC J ase 1] 1 atl
SN Court District cases ptmlml._. instituted during  CAS .d!\pn\t.d cases per d:.mk_
on the 1" day ol during the the end of the
the monih
the month month month

(h () (3) (4) (5) {0) (7)

Commercial

Court no 3, Jmpur 648
Jaipur Metro- Metro-11 I 1 648

o _U*uf’(??j

e .
Moy 1

'H"FJIT“ PORCERRRING 12 s 112 B

HAUT
-
b A



v
pre nstitution medanos

Commercial Court No 3, Jaipur Metro-11
Month November-2020
ISee rule 10 ()

_ _ o o : Py i * month
T st of case reccived for Pre “Institution Mediation and Settlement during the m
Nate of N diation

total no ot
et “ ¢

Hoevample Apphcations Fotal no. ol Total no of fotal no ot non Total no ot -ll"ll‘"““""'l"'\‘
SN PESA O Mamn pending an the “Pplications cases settled starter cases pending at the end of the
Mediation ¢ engre Plday of the "¢ edduring during the month during the month R
'\hHH!‘,NI month the month l
(n (2) (4 () (9 (6) th
|

2020,



Med Form-6(2)

Court Name- Commercial Court no. 4, Jnipaiiﬁ i

Month — October, 2020

Page 1

S. Name of the] No.of |Nature of Applicant Party | Nature of Opposite Party Mo. of applications slab- wise as per Schedule-1I No. of No. of No. of No. of
No Authority | application application | application | application | application
received by disposed off| referred for | where no where
Authority as per Rule | mediation | settlement | parties
3(4) arrived at as| reached a
and 3(6) per Rule | settlement
7(1)ix) | as per Rule
Z(1)vii)
iy Individual | Corporate | Individual | Corporate M P R i i
-1 2 -3 -4 -5 -6 -7 -8 9 -10 -11 -12
1 - : : : : | 19, T AR P BRI : :
HW ey, ;
~ wAR




Court Name- Commercial Court no. 4, Jaipur A

Month — November, 2020

List of cases recewed ior Pre- Insumﬂun Medmunn and Settlement during the month |

Sr.

Mo,

[Name of otal
Mediation umber of ber of number of her of

Centre [For |applications [applications aettled On-Starter
ample, |pending on [received ases during

L« AT -6

LSA or |the st day [(during the mumh month
Main of the monthjmonth
Mediation
Centre

Med Form-6(1)

Page 1



Court Name- Commercial Court no. 4, Jaipur

Month — November, 2020

Form 7

Summary of Commercial Cases during the month

Court

g 2

District

1 mercial
Court no. 4,
aipur

otal otal otal otal
berof |number of [number of ber of
ing on |instinted  |[disposed  |pending at
1st day |during the |during the |the end of
of the month|month onth the month
-3 -4 -5 O T
Jaipur 824 3 4 823

5-2 Form-7

Fftfee =arred, $9-4

Page 1



5-2 Form-6

Court Name- Commercial Court no. 4, Jaipur

Month — October, 2020

Form &

Contested commercial cases disposed during the menth

Sr. Court District [Case No. tioner |Advocate of |Daysfor [Natureof |[Dateof  |[Numberof [Act Section
MNo. ame Vs ision |disposal |Disposal  |execution of [days for
Respondent (Contested  |decree lexecution of
ame /Settled) decree from
date of
decision
1 i -5 o -8 9 -10 -11 -12 -13 14
Commercial '
Court no. 4, | Jaipur - - - - - - - -
jaipur
aiffeas <red, $5-4




5-2 Form-5

Court Name- Commercial Court no. 4, Jaipur

Month- October, 2020
Form 5
List of cases in which Case Management Hearing was held during the month

Sr. Court |District Case No.  (Petitioner |Advocate of Date of case

MNo. Name Vs. Registration ([management
pondent Hearing

ki il gme | E ]| IR R

-1 -2 -3 -5 -6 =7 -B

1{Commercial
urt no. 4,

e =, 4

Page 1



Court Name- Commercial Court no. 4, Jaipur

Month- October, 2020
Form 4
List of total no. of cases randomly allocated during the month
Sr. Court District Court Court No. | Case Type | Case Count
Mo. Name (No. of
Cases
randomly
allocated)
-1 -2 i -5 -6 R
1 Commercial
Court no. 4,|  Jaipur Nil
Jaipur

5-2 Form-4

aiftifoas <aaTed, H9—4

Page 1



Court Name- Commercial Court no. 4, Jaipur

. Month- November, 2020
Form 3List of cases in which Electronic Service of Process has taken place during the month
| Ppetitioner Date of
Name Vs, Electronic
Sr. Respondent Date of | Service of
No. Court District Case No. Name Advocate |Registration| Process
-1 . -3 -4 5 6 -7 8
Commercial
Courtno. 4,| Jaipur - 2 2 = 5
1 Jaipur

Page 1



Court Name- Commercial Court no. 4, Jaipur

5-2 Form-2

Month- November, 2020

Form 2
List of cases in which e-Payment of Court fees was made during the month
i bt Peiifioner |
Name Vs Date of e-
Sr. Respondent Date of | payment of
No. Court District | Case No. MName | Advocate |Registration| Court Fees
-1 2 s A -4 -5 -6 o -8
Commercial i
1 Court no. 4,  Jaipur - - - - -
g Jaipur




Court Name- Commercial Court No. 4, Jaipur

5-2 Form-1

Month- November, 2020
Form 1
List of cases e-filed during the month
Sr. Court District | Case No. | Petitioner | Advocate | Advocate |Advocate E-| Dateof | Dateof e-
No. Name Vs, Mobile mail Id  |Registration|  filing
Respondent Number
MName
-1 -2 . o i, SRl I 8 9 e AL
1 Commercial
Court no. 4,| Jaipur Nil
Jaipur

Page 1



5.No.

Court Name — Commercial Court no. 4, Jaipur
Month — November, 2020

Mame of
Court

-2
Commercial
Court no. 4,

Jaipur

Format for Statistical data
[See Rule 3(1)]
Mo. of cases| No. of new | Total cases
(on the 1= cases pending in
day of instituted |the court (on
month of ) | (during the | the last day
month as perjof the month
column 3) as
column 3)
-3 -4 -5
824 3 823

No. of cases
disposed
(during the
month as per
column 3)

Days taken
to decide the
case

(7)

51 Form-1

Page 1



Statical Data Format

COMMERCIAL COURT, UDAIPUR (RAJ.)

SCHEDULE
Format for statistical data for the Month of Nov. 2020
(See Rule 3)

SN

Name of the Court

No. of cases pending
(on the 1* day of
Month)

No. of New cases instituted
(during the month as per
column 3)

Total cases pending in the court
(on the last day of the month as
per column 3)

No. of cases disposed
(during the month as per
column 3)

Average no. of days taken to
decide the case

&)

(2)

€)

(4)

)

(6)

()

Commercial
Court Udaipur

846

58

888

16

Approximately
2244 Days

Page 1

. \50/'/‘ .
M

Judge
Commercial Court,

Udaipur
!

\.J"

20

22




e-court fees

Commercial Court, Udaipur
Month Nov.-2020
Form-2
List of cases in which e-Payment of Court fees was made during the month

e S A

i} baté ofwé—ﬁéﬁﬁe—nt‘ of

SN Court | District Case No. Petitioner v/s Respondent Advocate Date of Registration | Court Fees
(1) ) e @ (5) (6) | 7 | (8)
1 e | Nil Nil Nil Nil | Nil ‘ Nil
qu,' 0P
A\
Ju L

Commercial Court,
)g Udaipur

Page 1



Electronic process list

Commercial Court, Udaipur

Month Nov. 2020

Form-3

List of cases in which Electronic Service of Process has taken place during the month

Date of e-Payment

SN Court District Case No. Petitioner v/s Respondent Advocate Date of Registration
of Court Fees
1 (2) 3) 4) () (6) () 8
Commercial Court, . Case No0.-79/2019 M/s Pandey Minral Versus : . 16-05-2019  (Mail
1 Udaipur Udapus Execution Sacmi ceramics SN[y SR Date 23-11-2020)

Page 1

" wr‘.
Pt

Judge

w%a

Commercial Court,

Ydaipur
¥




Randomly Allocated case

Commercial Court, Udaipur
Month Nov.-2020

Form-4

List of total no. of cases randomly allocated during the month

Case Count (No. of cases

Court District Court Name Court No. Case type randomly allocated)
@ & @ ) () .
Commercial Court , Udaipur Udaipur . Commercial Court | - - 2

r\sw 0¥°
AL
4

Commercial Court
# Udaipur

~

Page 1



Case managemen hearing

Commercial Court, Udaipur
Month Nov.-2020

Form-5

List of cases in which Case Management Hearing was held during the month

Date of case

. Petitioner v/s Date of
SN Court District | Case No. Advocate . : Management
Respondent Registration :
Hearing
(1) (2) (3) 4) () (6) (7) (8)
. 18/2019 CO, CIS .
1 commercial 000 | No.18/2019 Givil|  ICICI Bank Vs Udai Lal | SPree HemantJoshi Vs | ) 00000 09.11.2020
Court, Udaipur Suit Shree Girishpuri
" 63/2019 CO, CIS . R Shree Praveen
o | Commercial 1\ e | No.63/2019 Civit | M/s Vinayak Audio Vision Vs |y on o Lory he 21.08.2019 17.11.2020
Court, Udaipur ; M/ Dev Electronics :
Suit Electronics
: 2872019 €O, CIS . Shree Satyanarayan Gupta
3| (oommercdl | ygaipur | NO. 282019 | U Bank Ol India Vs Smt. ™" Vs Shree Sant Lal 04.05.2019 19.11.2020
s wRalp CIVIL SUIT Agrawal
. 41/2019 CO, CIS ; - . _
Commercial : *~+nq| M/s Shiv Engineering Vs Nagar| Shree Sushil Kothari Vs
4 | cout U ol Udaipur |No. 41/2019 Civil parichod Bunsorar Shree Ashok Singhwi 02.02.2018 19.11.2020

Suit

e
L

Judge

Commercial Court,

Udaipur
A

Page 1




Contested case list

Commercial Court Udaipur

Month Nov.-2020

Form-6
Contested Commercial Cases disposed during the month of Nov. 2020
Whether urgent No. of
relief was Nature of | Date of days fpr
Diegr  |UgiEndbres] o Days for Disposal ~|executio] SX€cUtOn
SN Court District Case No. Petitioner v/s Respondent Advocate - . Institution - . of decree | Act Section
Registration o . Decision Disposal |(Contested/Se| n of
Mediation did from date
ttled) decree
not take place of
Yes/No decision
(1) 2 3 “ () (6) ) 8) C)] (10) (11) (12) (13) (14)
Shri Hitesh Giri i : Sec.34
1 | CIS N0.16/2018 CM-38 Raj.State V/s Narayanlal Vis Anurag 18-5-2007 No | 23/11/20 1 4938 Days Contested - Arb Act i
Sharma ) | B | sl
Commercial St Hitesh'Gin i Sec.34 i
2 Udaipur : CIS N0.17/2018 CM-38 Narayan lal V/s Raj.State V/s Anurag 18-5-2007 No i 23/11/20 : 4938 Days Contested - :
Court ] Arb.Act. |
| Sharma | :
L2 = ; - - — . i
: Shri Lalit Jain ‘ |
Smt.Rajni Rathor V/s ' O9R13 &
3 CIS N0.3/2020 CM-41 Awasiya Abhiyanta V;'Ssirli’;r\]n;?n 17-7-2020 No | 21/11/20 | 127 Days Contested - - O9R9 CPC%

Page 1

Commercial Court

P\AUdaipur




Summary of commercial cases

Commercial Court Udaipur
Month Nov.-2020

Form-7

Summary of Commercial Cases during the month

Total no. of cases

Total no. of cases

Total number of cases

Total number of cases

SN Court District | pending on the 1* day instituted during the disposed during the month pending at the end of the
of the month month P & month
1) (2) 3) 4) (5) (6) ()
Commercial Court, .
1 Udaipur " | Udaipur 846 58 16 888
Qe w0
Judgé 2 \

Commercial Court,

Udaipur
A

Page 1




pre institution mediation

Commercial Court Udaipur
Month Nov.-2020
[See rule 10 (2)]
. Listof cases received for Pre -Institution Mediation and Settlement during the month

Name of Mediation Centre [For 5 htc(;tt?égg' (;Ifl ditie | Total no. of applications Total no. of cases T hmp— Total no. of applications

SN example, DLSA or Main Mediation bp i P 8 ; 9 APE settled during the i pending at the end of the

| A on the 1" day of the received during the month cases during the month

Centre Mumbai] month month | month

1 (2) (3) (4) (5) I (6) (7)

| : i , ,

, l
1 ADR Centre, Udaipur 28 i 14 31 !

i p | !

i d I

gl L

Hie — 9 AT W Wefid Pre- Institution Mediation and Settlement @ yfar ADR Centre, Udaipur & A 9§ @Rdls Wil € | 29 760 ¥ Heiod
ST Gebvoll ) Yo YRR ADR Centre, Udaipur gRT 3 T 2| .
< \'L
Judge

Commercial Court
Udaipur

-

Wi

Page 1



